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Ah’ Sm v Im  bataiiMn Bangalera and 
Calicut

682. SHRI K.H. MUNIYAPPA: W1 the 
lylnistorofCIVILAVIATIONANDTOURISM 
bsplesssd to state:

(a)wtwthartheGovammentprapose1o 
introducs air sarvioobfllwsen Bangalore and 
Calicut: and

(b) if so. whan?

TH E MINISTER O F CIVIL AVIATION 
ANDTOURISM^HRIMADHAVRAOSCIN- 
D IA):(a)N o.Sir.

(b) Does not arise.

Inter-Oty train Betwoen Ahmedabad 
and Surat

683. KUMARI DIPIKA CHIKHLIA: WiH 
the Minister of RAILWAYS be pleased to 
state:

(a) whetherthere is any proposal to start 
short distance inter-city train between Ahme* 
dabad-Surat -Ahmedabad particularly in the 
morning and evening period;

(b) if so. the details thereof; and

(c) if not, the reasons therefor?

TH E MINISTER O F STA TE IN TH E 
MINISTRY O F RAILWAYS (SHRI MAL- 
LKAR JU N ):(a)N o,Sir.

(b) Does not arise.

(c) Due to operaHonal and resource 
ooratiaints.

684.

C&m m I I  — - - — f t l r T  M  ■
9 IT1B I I  r a i i i l i y  P H H I I W

KUMARI VIMLAVERMA: 
SHRIB.OEVARAJAN:

Wn the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a) whether a number of new incentives 
have been announced the Government 
recently as part of revised strategy for in­
creased acceptance of smal family norms;

(b) if so, the details thereof; and

(c) whether such invenuves are pro­
posed to be given to retired Govemment 
senrants having two children especially 
daughter?

TH E MINISTER OF STATE IN TH E 
MINISTRY O F HEALTH AND FAMILY 
WELFARE (SHRIMAT1 D. K. THARADEVI 
SIDDHARTHA): (a) to (c)«To  impart a new 
thrust and dynamism to the family welfare 
programme, a Draft Actton Plan has been 
evohred in consultation with the State Gov- 
emments/Union Temlories Administrations. 
One of the important elements of this action 
Plan is the Proposal for developing an inno­
vative package of incentives/disincentives 
for promotion of small family norm. No de­
tails have as yet been finalised in this regard, 
as the P a c k ^  of incentives/disincentives 
is Proposed to be adopted through further 
consultations with States/UTs, and other 
concerned ministries/Departmenls in the 
Central GovemmenL Many suggestions, 
such asavolvingsodsd security mechan'tsms 
for acceptors of smaH f amBy norm with only 
femato cMdren are slin toi ttw consideration 
stage.

National Rhrar Actton Ptan

686.SHRiARJUNCHARANSETHI:W f 
Ifw Ministor of ENVnONM ENT AND FOR­
ESTS be pleased to state:

(a) whether the Govemment have de­
ckled to undMtake a Nattonai Rhwr Actton 
Ptan with the ob)ecl of clearing river w«ter 
potuticn in the country; and
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(b) if ao. the details regarding the esti­
mated cost, the names of the States involved 
asweB as the names of rivers identified in the 
country which have l)een classified as highly 
polluted ones?

•

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND FOR- 
ESTS (SHRIKAMAL NATH): (a) and (b) A 
National River Actton Plan for abatement of 
pollution In the identified grossly polluted 
stretches of major rivers of the country is 
under formulation. Details in this regard are 
being worlced out.

Himalayan action Plan

686. SHRI PARASRAM BHARDWAJ: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether experts on the energy and 
environment issues have recommended to 
theGovemmentloformulatethe 'Himalayan 
action plan' which will prove fruitful lin saving 
the Himalayas from destruction land devas­
tation, recently in a two-day national work­
shop on energy and Environment issues in 
mountain development;

(b) if so, the details of the other recom­
mendations and suggestions made to the 
Government in this regard:

(c) the reaction of the Government 
' thereon?

TH E MINISTER OF STATE OF THE 
»  MINISTRYOFENVIRONMENTAND FOR­

ESTS (SHRI KAMAL NATH):

(a) and (b). Attention has been drawn to 
workshopentitled''Energy land Environment 
issues in mountain development* organised 
recently by the Tata Energy Research Insti­
tute and HP Energy Development Agency

i (Himuija) at Shimla. The recommendations 
' ^  this workshop inter-ala included a *Na-

ttonal Actton plan’; on the Hbnaiayan raha* 
biUtatton. The other recommendatkxis in­
cluded development of a data-base of natu­
ral resources, piomotton of renewable en­
ergy technotogies. regbnal environment 
facility for hHI areas, model bio-viNages as 
demonstratton centres, annual envbonment 
audit of industrial units, strengtheningAcrea- 
tton of environment ceHs in an Hill states, 
environment management plans, nodal 
agency and budget-head for environment 
and energy systems, integrated land and 
water management polky, conservatton of 
mountain ecosystems, strengthening legal 
and administrative machinery, environment 
friendly urbanizatton and networking of 
energy and environment experts land insti- 
tutnns.

(c) In regard to the recommendations of 
the workshop, the government had already 
initiated a number of programmes for envi­
ronmental conservation and sustainable 
devek)pment in the Himalayan regton. These 
include the fbltowing:

-  Govind Ballabh Pant Himalaya 
Paryavaran Evam Vikas Sanst- 
han (Govind Ballabh Pant Insti­
tute of Himalayan Environment 
and Devekjpment) has been 
established as an autonomous 
organisations of the Mlinistiy of 
environment & Forests, Govern­
ment of India to enhance the 
knowledge for evolving effective 
strategies for management of 
natural resources and sustain­
able devetopment In the Indian 
Himalaya.

—  An Integrated actton-Oriented 
Research Devek>pment and 
Extenston PtDgramme in the 
Himalayan Regton has been 
launched. This piogramme isfbr 
socto-eoonofflto devetopment of 
hin people to harmony wM) <




